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[Mr. Chairman]

friendly by nature, he was held in high esteem by
all those who knew him.

Shri Bhardwaj was a Member of this House
from July 1980 to July 1986 and took active part in
the deliberations of the House.

Shri Rohit Manusnankar Dave was one of the
founder-members of the Congress Socialist Party,
and a veteran freedom fighter. Born in May. 1908
at Surat, Shri Dave was educated at Surat and
Elphinstone College and Law College, Bombay.

A lawyer and a journalist, Shri Dave was the
Editor of 'Janata", a weekly organ of the Praja
Socialist Party. He played a major role in
prompting the activities of the Indian National
Theatre. He had made a deep study of Marxism as
also of Buddhism and was a Sanskrit scholar.

He represented the State of Gujarat in the Rajya
Sabha from April 1958 to April 1964.

In the passing away of Shrimati Fa-thema
Ismail, the country has lost a noted social worker
and freedom fighter. Born in February, 1903 in
Bombay, Shrimati Ismail had her education at the
Universities of Bombay, Cambridge and Vienna.

A dedicated social worker, Shrimati Ismail set
up a society for the education of disabled and
crippled children. She also took active part in the
freedom struggle and the "Quit India" movement.

Shrimati Ismail's dedication to social work
earned for her national recognition when she was
awarded "Padma Shree" in 1958. The State
Government of Maharashtra conferred on her the
title "Dalit Mitra". She was nominated to this
House in 1978.

We deeply mourn the pasing away of Dr. K.
Mathew Kurian, Shri Satyendra Prosad Ray, Shri
Ramchandra Bhardwaj, Shri Rohit Manushankar
Dave and Shrimati Fathema Ismail.
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] request Members to rise in their places and
observe one minute's silence as a mark of respect
to the memory of the departed.

(Hon.  Members then stood in silence fo; one

minute).

CHAIRMAN :  Secretary-General
will convey to the members of the bereaved
families our deep sense of sorrow and profound
sympathy.

Felicitations to the Chairman

THE PRIME MINISTER

Chairman of this adgust Holse?
(Interruptions).... '

In you, Sir, we have a renowned and highly
respected figure. You have held high offices as
Chief Minister, as Cabinet Minister, as the
Congress President and, most recently, as
Govevnor.

We welcome you as the Vice-President and as
the Chairman of this House.

Mr. Chairman, Sir, you have been a scholar
and an authority on international law and the
Constitution, on history, and more especially on
our culture. As a teacher you have taught many of
the Members sitting in this House. Now you will
be their mentor and guide. We are privileged, and
indeed fortunate, to have you at the helm. The
position you hold has been held by many highly
respected and admired figures in the history of our
Parliament. Let me assure you of the fullest
cooperation of the Government, and I have no
doubt that your wisdom will prevail over this
House.

Thank you.

SHRI DIPEN GHOSH (West Bengal): Mr.
Chairman, Sir, on behalf of myself, the other
members of my party, the' CPM, and by other
colleagues in the Opposition, I join the Prime
Minister in offering our warmest felicitations to
you on your assuming the august office of the
Vice-President of our country and

(SHRI RAIJIV
GANDHI):Mr. Chairman, Sir, may I felicitate you on
your election as the Vice-President and as the
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as Chairman of this august House, Rajya Sabha.

Sir, you have been in active politics for a long
time, and we loo are still in politics. And, therefore,
from one way we are at the same wave length. You
will surely, therefore, appreciate out re-quiremsnts
in the Opposition while presiding over this august
House. The ruling pany, by virture of its majority,
will shave the final say-good, bad or indifferent. But
before that the Opposition must be given the
opportunity to place their point of view. Earlier, the
dignified persons who held this august position
here, particularly Dr. Sarvapalli Radha-krishnan,
Dr. Zakir Hussain, and lastly who is now the
President of our country, Shri R. Venkataraman,
had looked to this particular point, and I hope you
will follow their foot-steps and give the Opposition
a hearing on various issues that this House will
confront from today onwards when it will be in
session.

Sir, again I offer our felicitations and welcome
you to this House as Chairman of this House.
Thank you.

SHRI ALADI ARUNA alias V. ARUNACHALAM
(Tamil Nadu): Mr. Chairman, Sir, on behalf of the
Anna-DMK and on my own behalf, I congratulate
you for having been elected to the office of Vice-
President of our Republic. It is a matter of great
pleasure to know that you have been elected un-
animously by both House of our Parliament. After
Dr. Radhakrishnan and Justice Hidayatullah you
have been elected with consensus of all political
parties. It shows your eminence and remarkable
enlightenment, fairness and judicious :h. Sir. in
maintainina the dignity and decorum of this House
the Anna-DMK extends its support without any
reservations. May I remind you that the dignity and
decorum of this House is maintained not only
because of the cooperation from all political
agencies but also by the personality which holds
office?

Sir. the paramount  responsibility  of this
House is to protect the interests of
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the States. That is why it is called
council of  States.  Unfortunately  during
"he post-independence period transgres
sion into the jurisdiction of the State has
become a regular feature of the Govern
ment. Unless it is properly checked, the
purpc he very objective of  this
House will be undermined. The
AIADMK Party is always at your disposal to
maintain the prestige of this again I felicitate
you.

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): Mr. Chairman, Sir, on behalf of
my party, Telugu Desarn, and myself, I offer you
our warmest felicitations on your assumption of
office as Chairman today. Sir, your election to this
high office has a special significance in that you
have been a consensus candidate of both the ruling
party and all the opposition parties. Sir, while
agreeing to the consensus, we have put ourselves in
a disadvantageous position. We know that. We have
to be guides by you and we have t, be more
restrained perhaps because Of the obligation we
have taken upon ourselves. We felt that among the
candidates considered, you are the most ideal and fit
to occupy this office because you combine in
yourself age with wisdom, wisdom with tact and
tact with statesman

Sir, as Chief Minister, as Central Minister, as the
President' of one of the leading parties and as
Governor, you have had wide administrative
experience. Added to that, you have the political
acumen anj wide knowledge of constitutional law.
Sir. you are a worthy successor to a number cf
distinguished people who occupied this Chair. Your
predecessor, Mr. Venkataraman, has handle the
‘affairs of (his House most tactfully. Since he is no
longer occupying the Chair here, I can confess that
we had a perfect understanding with him. That
understanding even extended to confiding in him
about our plans for walk-outs and noise in the
House. We kept confidentiality and we expect fas
same type of understanding from you and also the
confidentiality which we were maintaining with the
previous Chairman.
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[Shri Parvathaneni Upendra]

Sir, the people say that you area
leftist. We would like to know byex
perience  whether you turn more tothe
left or to the right of the House.

Lastly, 1 know that when you were the
Governor of Andhra Pradesh, you had a picture of
Lord Venkateswara in your office. You always
looked to him. You told me also that whenever you
are in doubt, you look to Lord Venkateswara for
guidance. In this House, you may not be able to
have a picture of Lord Venkateswara, but 1 will
constantly remind you of Lord Venkateswara as, a
representative of Andhra Pradesh, (interruptions) 1
won't say as a representative of the Lord, but as a
representative of Andhra Pradesh, I will be a
constant reminder t, you of your devotion to Lord
Venkateswara. May 'ne guide you to be more
impartial, more tactful and more fair in dealing with
the affairs of this House.

SHRI M. S. GURUPADASWAMY
(Karnataka). Sir, November 6, 1987 is a very
important day in your life. You have taken over this
august Chair today. On my own behalf, on behalf of
my Party, and on behalf of other colleagues here, I
sincerely welcome you to this Chair. I say this with
feeling because my association with you has been
very, very long indeed, a very meaningful
association. I do not want to recall my long
association now because of paucity, of time.

Sir, pedagogy to Vice-Presidentship of India is a
'long journey. You were a pedagogue to begin with
in the Lucknow University where I was a student
myself. You taught Constitutional History there
very successfully. You were not a bad teacher at all-
Then fate had a hand in your life, and indeed fate
'had definitely a hand when you were chosen unani-
mously to the very important place of Vice-
Presidentship Of India. In this Play of fate, both the
Ruling Party and the Opposition had a role to play.
During the time when Mr. Rajiv Gandhi and the
Opposition were differing widely on various issues,
we agreed, both the Ruling Party and the
Opposition, the  Prime
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Minister and the Opposition leaders on your
candidature; it was a happy augury. And you are the
Vice-President of India, you are the Chairman of
our House. You have seen life, occupied many
places of importance. You were a Chief Minister,
you were a Cabinet Minister here, You were a
Governor, and now the Vice-President. Besides,
you had managed the affairs of the political
organisations. So, you 'have the experience of an
administrator as well as manager of political parties.
You have the knowledge as a teacher, experience of
an administrator and organiser of political parties,
and more than all the ability and competence to
manage public affairs.

Sir, you are the Vice-President of India. I hope
you are the Vice-President without being 'vice®,
bereft of any vice-You have combined in yourself a
long experience and knowledge. That I hope will
help you and help us in this House to carry on our
task.

Sir. your duty as the Chairman of this august
body is very difficult indeed because you are
occupying it at a very difficult time. It is not
enough to keep the law and order in the House,
however, much it is important, it is more necessary,
more important to keep up the dignty, the norms,
the traditions of this House. More than all this, Sir,
it is your onerous responsibility to see that this
Parliament, this House of ours, Which is a limb of
Parliament, a part of Parliament, sheds all its
weaknesses, becomes strong. It is fragile for
various reasons, There have been onslaughts on
Parliamentary insttitutions in India. There has been
considerable erosion of its importance, its relevance
even. At this juncture you are occupying this Chair,
it is your duty, Sir, not only to uphold the dignity of
the House but to keep the balance even between the
Treasury Benches and the Opposition.

As the days go on, the accountability of the
administration is also affected, accountability Of
the administration to the Houses of Parliament. As
the presiding authority, it is your task to restore its
importance, its personality. All of us are one here in
spite of the fact that we
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are divided between various political parties.
Respect for Parliamentary institutions is dwindling
in the country and Parliamentary institutions are in
a state-of crisis, if I may say so. The Government
has become very authoritarian and the master, the
Parliament has been reduced to insignificance.

Therefore, Sir, without taking much of the time of
the House, I request you as the Chairman of the

House in future to safeguard the interests of both
the Treasury Benches and the opposition evenly
and the opposition at this particular hour, juncture
is very important. Though they are divided, we are
one on various issues. This should guide you, Sir,
in your role and conduct.

May 1, Sir, in the end wish you well and 'hope
and trust your career as the Vice-President of India,
and the Chairman of this House, will be
remembered for a long time to come. I will be
failing in my duty if I don't say one word for your
illustrious predecessor, Shri Venkataraman. My
colleague has already spoken about him. He did
really well and you have succeeded him and also
succeeded many many illustrious predecessors.

Sir, in the end I wish you the best.
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SHRI N. E. BALARAM (Kerala): Mr. Chairman,
Sir, on behalf of myself and my party I offer my
felicitations. I know that you are a .great scholar and
a man of rich experience in politics. I am very glad
that you have been elected as the Chairman of this
House and the Vice President of this country. Once
again I would like to offer my felicitations to you on
my behalf and on behalf of my party.

SHRI MURASOLI MARAN (Tamil Nadu): Mr.
Chairman on behalf of my DMK party and on my
own be-half I whole-heartedly welcome you on
your election as Vice President of this great republic
and the Chairman of this illustrious House. We all
know you have a brilliant academic career. In fact,
you have been in the teaching profession and for a
long period. For nine years, you taught law in the
Lucknow University and then you taught Jaw at
Cambridge also. Here I would say, perhaps after Dr.
Sarvapalli Radha-krishnan you are the only teacher
to have come here to occupy the highest post. So,
it is a great tribute to the
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teaching community of our nation. I think Dr. Zakir
Hussain was also a teacher. So, you belong to that
noble tribe of teachers who can guide us. Sir, many
of your students are here as Members. So, you have
got a very good lobby here. In fact, I would say, our
House ' is also very much like a classroom—not like
your cam-bridge University but like a village school.
You have fo meet many recalcitrants more often,
but, Sir, you can counsel and conduct the House in a
nice manner.

Sir, I tor one would not accept that this is the
House of Elders. No, it is not a House of Elders, it
is the Council of Estates, a part of our federal
system. Therefore, Sir, we have got certain tradi-
tions. As hon. Vajpayee was saying, we have
noticed that our words had been often butchered. In
this House there had been a tradition to raise many
important public issue, after the Question Hour
Somehow or other that right of the Members has
been taken away. Therefore, I would request you to
restore that pristine glory of his House once again
and give us back the right that we have lost. That is
my request.

I know, Sir, that Prime Minister Indira Gandhi
made use of you as the personal emissaiy and you
had visited Tamil Nadu many a time and also you
returned to Delhi with great success. I know that.
Sir. 'his morning along with all the op-position
group leaders I met you. I was simply astonished
by your diplomacy and persuasive power. Sir, I do
not want to let the cat out of the bag as my hon.
friend. Shri Upendra, who told you how he was
dealing with your predecessor. I d sky that I am
very much worried because of your persuasive
abilities. We, the Opposition people, have to be
very ful with you because you are a type 'diplomat
who will kill us with kindness. So we have to be
careful. With these words, I offer you our whole-
hearted co-cneration in the conduct of the business
of the House.

SHRI GHULAM RASOOL MATTO Jammu and
Kashmir) Mr. Chairman. Sir. on behalf of Jammu
and Kashmir National Conference and on my own
behalf
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[Shri Ghulam Rasool Matto] and as Chief
Whip of the United Association of Members of this
House, I offer my felicitations to you for being
elected as the Vice-President and Chairman of
this House. I vividly recall an incidentin 1964
when you were the Minister of Industry of the
State of Madhya Pradesh. There was a meeting of
the Small Scale Indusries is Board to be held in
Bhopal and I- as  Chairman of the Kashmir
Chamber of Commerce, had also to attend that
meeting. We left in a train from Delhi. There were
torrential rains and the train got stuck up at a place
near Gangapur, I think. You were also travelling
in the same train.  The first thing that you
did on that that you
came out of your compartment and onsered that

occasion was

every passenger in the train got his food. That was
your great achievement and I saw how you worked
in that capacity. Of course, when we reached
Bhopal, the meeting was already over, although you
were the Industry  Minister there.

I also vividly remember thai when you were a
Member of the other House, you were also
travelling in the same Matador for M.Ps to and
from your house as other M.Ps would do. We lived
in the same Canning Lane. Sir, you are an
embodiment of humility and wisdom and I must
and feel sure that in your hands the prestige of this
House will remain secure and safe.

I again offer my heartiest felicitations to you,.
Sir. and hope that under your kind guidance this
House will fulfil the task that has been assigned to
it by the Constitution of India.

SHRI CHITTA BASU (West Bengal): Sir, I join
the Prime Minister and other distinguished
Members of the Opposition in extending, on my
own behalf and on behalf of my parly, heart-felt
and sincere felicitations on your being unanimously
elected as the Vice-President of this great Republic
and the Chairman of this Houss.

Sir. this House has cot its own distinct features
and responsibilities to discharge. As it is the
Council of States, this House has greater
responsibility of looking after the interests of the
States which constitute
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this great Union of India, You, Sir, as the
Chairman of this great House happen to be solely
and undisputedly the custodian of the rights and
privileges of the Members of this House. We, the
Members of the Opposition, are sometimes faced
with certain situations in which I would urge
upon you, in the interest of the dignity of the House
and in the discharge of your responsibility of
maintaining the decorum of the House, that you
should show us a little more indulgence. We, as you
know, Sir, ti; Members of the House, are always
amongst the people, in the midst and thick of
politics; There is no virtue in concealing it. And we
have to associate ourselves with the hopes and
aspirations of  the people outside. W, are also to
articulate their hopes and aspirations. Sir, you have
been, in the past, in the very thick of politics and
I don't think that you repent for it. It is a glorious
part of your brilliant career. You know the
emotions, sentiments, hopes and aspirations ~ of the
people who are not here, who are outside 'his
House. You have  represented the vast masses
of our country at different places and you have
done it successfully. You have rich and varied
experience, and I hope and believe that with your
rich and varied experience you would guide us.
help us, as Members of this House, with the
particular role that we have to play from this side
of this House, to discharge our responsibilities.

We in the Opposition, as I have mentioned
earlier, have got our own role and we shall play it,
and we can play it better if you have the generosity
of showing a little more indulgence to this side of
the house because on wus rests a nigger
responsibility to bring about changes in the
policies of the Government and the attitudes of the
Government.

Again Sir, on behalf of my party and on my
own behalf, I extend my heartfelt and sincere
felicitations to you. Thank you.

SHRT NAGEN SAIKIA (Assam): Mr.
Chairman, Sir, I and other Members of my party,
AGP, are very happy on your election to the
glorious office of Vice-President of this great
country and on your assuming Chairmanship of this
aup-ust House We think it is a matter of pride for
the whole country to have a
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man of knowledge and wisdom as the houorable
Vice-President of this country.

Sir, the country finds in you a rare combination
of the personality of a scholar and the personality
of a political thinker and political worker, without
any' conflict between the two. I hope and believe
that your personally will guide not only this august
House but also the whole nation.

With these few words, Sir, I, on behalf of my
party, AGP. and also on my own behalf, offer my
respectful felicitations to you. Thank you.
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SHRI TRIDIB CHAUDHURI (West Bengal):
Mr Vice-President and Chair-man; Sir, I rise only to
add my voice to the sentiments of felicitations and
welcome that have been already voiced by so many
distinguished Members of the House.

Sir, knowing you as I have been for the past so
many years, I have known that you have never
allowed differences in political opinions to affect
personal relations or your fight for the just rights of
everyone. Sir you have added lustre and distinction
to the various high offices that you have
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[Shri Tridib Chaudhuri]

occupied in your varied and distinguished career. I
hope and have great confidence that you will add
greater distinction to the office that you have come
to occupy as Vice-President and Chairman.

Thank you.

SARDAR JAGJIT SINGH AURORA (Punjab):
Mr." Chairman, Sir, it proud privilege to felicitate
you on behalf of the Akali Dal and on my own
behalf on your election to the august office of Vice-
President of India and Chairman of Rajya Sabha.

You. as Governor of Punjab, endeared yourself to
all Punjabis, and it is to your credit that, in spite of
being in politics for such a long time and having
held important organisational and administartive
offices you have managed to remain non-con-
troversial and command the confidence and respect
of all parties. It is a great achievement, and I am
sure yon will adorn this office with credit. I wish
you. Sir well and look forward to this House
performing its constitutional and political duties
with competence while maintaining its decorum as
the House of Elders under your able guidance.
Thank you, Sir.

12.00 NOON

SHRI NIRMAL CHATTERIJEE (West Bengal):
Sir. it is making the Ministers happy because the
Question Hour is over.
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TS N S Ve I A TTRRY | €t @ o mEmel (7
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BT TR LY TRESVER NS Fa R,
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é':uﬁ.g 4:525 35 s FJ PRRCI ¥} _:;.')
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K ped e o\ Lmiasd ol 350
I.' Le$ Nas =83
T st vin 5w faew (IO 999)
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T FETT KT W
® ATE FI 4 gE
7i SRIWAT f'_!_"Fﬁ-T 24T |
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*SHRI THOMAS KUTHIRAVATTOM

™HEE AT FEHET aa‘ FEA . LA ED (Kerala) Hon'ble Chairman, Sir, I am very happy to
TH Y AH A 912 B 7 T offer my sincere felicitations to you in Malayalam,
ESIR
F1 98 WTH a@W fFqr 2 @WOw my mother tongue. I fully associate myself with the
oS- R i Iready expressed by my distinguished
¥er RET F 9% B § % @ sentiments a y exp y my g
:ffa ul g 1 T4 F T ﬂ";fﬂ colleagues here. Sir. on behalf of my party, the
! l, T " I N ' T Kerala Congress from th» small state of Kerala in
9% F1, [IHCH 9T FT fafﬂﬁ ’T?E the southernmost part of this large and great
&Y gﬂm FTF AW gl % 9gA country, I offer my heartfelt felicitations on your
g' | 'q\;ﬁ g!ﬂ‘ favame g W}‘ Eu being elected as the Vice-President of the Republic
FT AT o AuEal T ET 10 2 and Chairman of this august House. Sir you have
= | = ai Wh TET held many high positions before occupying this
hal qﬂ e ;ﬂT i»- = . high office. I wish you all the best in your new
I-! I‘ﬂcﬂ; CAC B '3_! E'_ =H _l_ I_‘ _'l‘l 1 assignment as well. May God bless you.
gqq 7§ | 9Tg #@_AT H FUTHHT #
Tgd W #AW 7 1 9w W fqwm MR. CHAIRMAN: Honourable Prime Minister,
FT

{-ﬁ' Q'E ﬁw g;"Fﬂ' Q[Tﬁiﬁ' ﬁ-? Honourable Leader of the House and Honourable
HIEFTT = !Tg'I FIEHT FT ﬁFf |/ FT Members. I am most touched by the warmth and
", = .-r a‘.m- = kindness with which the Prime Minister and
i;,‘ - i - T @ Honourable Members have welcomed me. to this
Hﬂ? TR E.m a | A& House and the generous sentiments expressed here.
H g TINH g a fr fogm & It is with, humility that I have entered upon this
aé‘r gﬂ]‘q’f T AW A4 ® 3O ﬁ‘c_;l office. I pray that I may be enabled to uphold the
m‘ T ’iTFﬁﬁ T » high traditions of the Rajya Sabha. I am conscious
A ::J &HTW ﬁﬁaﬁfl :'rq:F R;F ofg the invaluable conjti]ibutions made by my
am o " _ e predecessors including specially Dr. Radha-
TR 'ia”_ & W i_“ !"' W\ En‘"{'ﬁ' krishnan. Dr. Zakir Hussain and Shri R.
T 97 B2rE £ EHIEIT T FWM Venkataraman. 1 shall endeavour with your
f£ 7%7 & WA R arfasg awT cooperation to follow their light in materialising the
mERll F7T 2 9 97 ey 5 =7 T7 will of the House.
& ,a: _ET ! ET, E_T_] i f{ E."_'T\ RLEH! * English translation ~ of the  original speech
quTs 7 % EL LI q'{'_’ H] FF ;"f delivered in Malayalam,
F7A1 F oore A1 99 mWiw fqww A
FaTY ARl 3% § 3T R AEHT Aai
1 IWiHE 7 oA ag WY AT
ag @ § A AWAre W/ wT
T g, . (¥WEEA)
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[Mr. Chairman]

The Rajya Sabha as a deliberative body can bring
to every issue an outlook of mature”® dispassionate
and sensitive contempia-tion in consonance with the
lofty i of the stalwards in our nation's history. The
House thus has a vital responsibility to fulfil vis-a-
vis the past, the present and the future. White we
address ourselves to this task, the eyes of the world
outside perceive our every mood and motion. The
people of India hope unfailingly to benefit from the
wealth of patriotism, know ledge and wisdom that
abounds in this House. I am fortified by the
presence here of personages who have been in the
forefront of our national life and have long
parliamentary experience. Their contributions from
day to day will be an invaluable element in our
proceedings. Equally, I am happy that the Holism
has hon. Members who while young in years have
the mark.; of wisdom on their brow. As a Persian
saying has it

‘TR, AT AFHE 2T a7 RiFg-y- &
That is, a person is respected as an elder not so
much by the age in months and years as by the
wisdom he displays. So I would like to repeat that
this is the House of the Elders. So in the House I
look forward to dignified discussion guided purely
by perceptions of the national interest and I hope
that in doing so, hon. Members will be mindful and
considerate about each others rights at all times,
more especially when a coincidence in their views
eludes them. We could with advantage keep in
mind what Voltaireis said to have stated "I might
disapprove what you say, but I will defend to death
your right to say it."

30 o7 fa=8 | FEvaq F Cfvaw
frrs ofao. | "
st R fazidl vgIg ;o CwiE

F2r @AY
CHAIRMAN: Now, I do not have to
complete it. It is perfectly in consonance with our
own thought emanating form ancient origins. The
Rigveda enjoins :

'y

A 9Er, FEET avg fava

On my part I pledge myself to do ail that I may
during my term of office to enable you to
participate in the deliberations of

[RAJYA SABHA |

the Chairman 24
this House in due and appropriate manner.

Once againe I thank you most sincerely for your
most generous words, of felicitations I offer my
salutations to the gana nayaks. L

AT 49 AUHEIFT 7 9
Fd HT FH FT AN FIAT F
SHRI MURASOLI MARAN: Mr. Chairman,

Sir, with a heavy heart, I would like to
bring.... {Interruptions).

SHRI V. GOPALASAMY (Tamil Nadu): Mr.
Prime Minister, you please sit and listen.

{Interruptions)

MR. CHAIRMAN: Friends, just a minute.

o Uy mAgw iy (faEme)
SAT WAL FT TR Z AT ATE |
W9 IAR GAA A gRS qEl E, 1%
99T HAl HI M F TELA A41 4|

= §WIGTE ¢ WY FTAT mael
S A\ W AL

What you, have said, that is in my mind. But just a
few minutes for laying Papers on the 'fable of the
House and then you will have your say. As
promised. I wLli not
(Interruptions).

come in the way.

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF FOOD
AND CIVIL SUPPLIES
(SHRI H. K. L. BHAGAT) I strongly resent the
way in which the Members has behaved by
shouting at the Prime Minister.

(Interruptions) .

SHRI V. GOPALSAMY: 1 have a right to say.
What is wrong in it ?

SHRI PARVATHANENI UPENDRA:
He requested the Prime Minister to stay here.
There is nothing wrong in that.

MR. CHAIRMAN: Just a minute. I would just
like to remind that there is a saying:

#1 fam  #r =z @y
ST oWw WET &,
AT EE] a1 sTfga,
7 - B ) - | Eo

At & mwmar § o gl

A1 54 FIH =87 FATT |
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SHRI A. G. KULKARNI (Mabharashtra): Sir, I
am on a point of order. I can understand the
difference of opinion. But my hon. friend Mr.
Gopalsamy used the word * This is
condemnable.

SHRI V. GOPALSAMY: I have got my right to
say. What is wrong in it?

SHRI PARVATHANENI UPENDRA: What is
wrong in it ? It is unparliamentary.
(Interruptions).

MR. CHAIRMAN: Just a minute.
(Interruptions).

SHRI A. G. KULKARNI: Sir, I am drawing
your attention to remove a particular word* from
the record.

BT weaas g o (Wew w3W) ¢
UH WEE AT AT FIAT A0 AEN L )

rq fagTi T wqar o g9

i TTEE & AT
T I 5T %7 € AT 24T wrigd
ar WA A F g AR T97E
@~ F UNTE ZW AIEWT FT ATHET

T ARA | AL qET AAT I
P <A, o1 @t g

SHRI H. K. L. BHAGAT; Are you
supporting his conduct? Itis surprising.

T AT IAF FiSEE FT GG
g §7

MR. CHAIRMAN: Just a minute. I
understand that the issues are coming up in Lok
Sabha also and as the chance is, both the Houses
meet at the same time. Consequently, sometimes, it
becomes difficult. So, it is understanding on all
sides that is needed. That is what I will request and
I think, my friend will agree that such words should
not be used. They will not form part of the
proceedings.

*Not recorded.

to Questions 26

WRITTEN ANSWERS TO QUESTIONS

Central assistance for Employment  Generation

Works ;, Uttar Piadesh.

1. SHRI SATYA PRAKASH MALAVIYA;
Will the Minister of AGRI-culiuie be pleased to
state.

(a) what action Government have taken on the
memorandum submitted by the Uttar Pradesh
Government on the 16th August, 1987, seeking
Centra] assistance of Rs. 67.66 crores for Employ-
ment Generation Works in regard to starting of
special programmes for rural labourers;

(b} whether the said amount has since been
sanctioned and given to that State; and

(c) if not, what are the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YO-GENDRA
MAKWANA); (a) to (¢c) The Government of Uttar
Pradesh in their memorandum for seeking central
assistance had sought Rs. 529.84 crores under
Employment Generation Scheme, including Rs.
67.66 crores for Rural Engineering Services. A
ceiling of expenditure of Rs. 100.62 crores has
been ap-aporved to the State Government under
this head.

Appraisal of prevalence of drug addition

*2. SHRI D. B. CHANDRE GOWDA: Will the
Minister of WELFARE be pleased to state;

(a) whether Government had recently asked the
States and the Union Territories to provide detailed
appraisals on the prevalence of drug addiction in
their areas and also to submit proposals on
measures to tackle the problem effectively;

(by if so. the details of the guidelines in this
regard,;

(c) whether any States Government have since
sent their proposals to tackle.



